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RAKESH AGARWAL

VERSUS

H GH COURT OF JUDI CATURE AT ALLAHABAD
THROUGH | TS REG STRAR GENERAL

s)
(with office report)
Date : 23/11/2015 This appeal was called on for hearing today.
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HON BLE MR JUSTI CE ARUN M SHRA

For Appellant(s) M. V. K  Shukla, Adv.

SECTI ON
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34693/ 2015

Appel | ant (

Respondent (

Ms. Archana Ml hotra, Adv.
for Dr. Rajeev Sharmm, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng

ORDER
| ssue noti ce.

I'n t he meanti ne, t here shal
nce of

i mpri sonment only.

be stay of sente

It is further clarified that the restriction inposed on the

appel | ant as per par agr aph 57  of
shal |

continue until further orders.
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